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Name of the State 
J\Ssam 

Meghalaya 

Tnpura 

MaOlpur 

Arunachal Pradesh 

All India 

[EnglISh] 

Meeting of Power Ministers 

1011 SHRI SOBHANADREESWARA 
RAO VADDE Will the Minister 01 POWER 
be pleased to state 

,.., (a) the details of the decIsion arrived at 
the meeting of the state Power ministers 
held recently at New Deihl, 

(b) whether the Unron Government have 
accorded Its approval to these deciSions, 
and 

Cc) the time by whICh these decISions 
are likely to be Implemented? -

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY 
OFPOWER(SHRIKALPNATHRAI) (a)IO 
(c) A Conference of Power Ministers at 
States and Chairman of State ElectriCity 
Boards was convened at New Deihl on 4th 
Apnl, 1992 where In the following resolutions 
were adopted 

\1) \heneeO'orStateElectnCltyBoards 
to function on sound commercial 
pnnclples and earr a statutory 
mlnrmum return of 3% per annum 
as prescribed In the ElectriCity 
Supply Acl 1948 
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(II) the need to fiX a minimum national 
agrICultural tanff @ 50 paise per 
unit for the present 

(III) the need to Immediately constitute 
the National and Regional Tanft 
Board 

(IV) the need to accord utmost pnonty 
to hydro power development and 
add 25000 MW of hydro capacity In 
the next decade to Improve the 
hydro thermal mix and thereby to 
enable the optimal utilisation of the 
Installed capacity and enhance the 
reliability of the power system 

The Central Govemment has cons!, 
tuted National Tanff Board and five Region;! 
Tanff Boards The State Electnclty Board!> 
are orgamsatlons under the State Govern-
ments and the decIsion to Implement the 
resolutions has tl) be taken by the State 
Governments 

I TranslatIon] 

AdvertIsements to newspapers pub-
lished from Maharashtra 

1012 SHRIVllASRAONAGNATHRAO 
GUNDEWAR Will the MIOIster of INFOR-
MATION AND BROADCASTING be pleased 
to state 




